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IN THE CAT GUWHATI BENCH 

A'!' GUWI IA'!'!, 

ORIGiNAL CIVIL JURISDICTION 

CAVEATNO "\- OF 2006 : 

.-_s 	•-.-_ 	0 

1NTHEMA'l"!'EROF 	. 	. 	'. 	. 	.• 

1 .The Comptroller & Auditor general of india 
• 	 j 	

1S 	'—.3 	0 
, 1 10,13ahadur Shah Zafar Marg  

La  

New Delhi-I 10002 	 L 

2.0Io Accountant General(Accounts & Entitlement).Assani, 

Maidamgaon ,Beltola,Guwhat1-78 1029. 

O/o Accountant General (Accounts & Entiticment),Meghalaya. 

Shilloug-793 00 1. 

OIo Accountant General ,Mizoram. 

Accountant General ,Arunachal Pradesh. 

O/o Sr.y.Accountant General (Accounts & Entitlement),Manipur, 

lmphal-795001. 

O/o Sr.Dy.Accountani General (Accounts & Entitlement). Nagaland, 

Kohima-797001 	
0 

s.O/o Sr.Dy.Accountant General (Accounts & lntitlemen).'!'ripura, 

P.O:Kunjaban.Agartala-799006. 

Vs 	 0 

1) All Individual Group 'B' Officers of common cadre of Accounts & 

Entitlement Offices of North East Region in 

IAAD(viz.Assam,Nagaland,Megha!aya,'I'ripura.Arunaehal 

Pradesh,Manipur,M izoram) 



2)Accounts Category II Association , OIo Accountant General(Accounts & 

Entitlement),Assam, 

Maidamgaon ,Beltola,Guwhati-78 1029. 

• 	 3)Accounts Category II Association , OIo Accountant General (Accounts & 

Entitlernent),Meghalaya, Arunachal Pradesh,Mizorarn 

Shi!long-79300 1. 

4)Accounts Category 11 Association , OIo Sr.Dy.Accountant General (Accounts & 

Entitlenient),Manipur, 

• 	Impha!-795001. 

5) Accounts Association Category II, O/o Sr.Dy.Accountant General (Accounts & 

Entiticnient).Tripura. 

P.O.KunjabanAgarta1a-799006 

6)AI1 SOs/AAOs Group B Association, OIo Sr.Dy.Accountant General 

(Accounts & Entitlement), Nagaland, 

Kohinia-79700 1 

7)Sr.AOs/AOs Association, O/o Accountant General(Accounts & 

Entitlement),Assarn, 

Maidamgaon ,Be!tola,Guwhati-78 1 029 

8) Any other Association of Group B' Of!cers ofof Accounts & Entitlement 

Offices of North East Region in 

IAAD(viz.Assam,Nagaland,N lcghalaya,'i'ripura,Arunachal 

Pradesh,Manipur,Mizoram) 



To. 

The Registrar, 

CAT Guwhati Bench, 

Guwhati. 

PETITION. UNDER 148A OF CIVIL PROCEDURE 

MOST RESPECTFULLY SHE WETH 

1)That it is respectfully submitted that it became necessary to separate the existing 

common cadre of Group 'B officers of Audit and Accounts & Entitlement 

Offices in the North East Region functioning under the Comptroller & Auditor 

Genera! of India for the purposes of conducting audit and accounts & entitlement 

function of each of the States of the North East Region. 

2)That a policy for allocation of Group 'B' officers of Audit and Accounts & 

Entitlement Offices of the North East Region has been framed by the CAG of 

India (Petitioner No.1) vide CAG office letter No. 144-NGE(App)/1 7-2004 dated 

24.3 .2006. A copy of the said letter dated 24.3.2006 is annexed hereto as 

ANNEXURE R-I. 

3)That the Petitioners reasonably apprehend that the Group 'B' officers either 

through their Assiciations or in individual capacity too may challenge the transfer 

policy contained in the above mentioned letter and institute proceedings. 

4)That the petitioners , at this stage, are not in a position to identify the individual 

Group B' officer who may institute proceedings against the Petitioners ,and, have 

thereforementioned the Associations as the probable respondents. 

5)That the present petition is also against each and every Group 'B' officer of the 

Petitioners who may institute proceedings before this Hon'blc CAT to challenge 

the policy letter dated 24.3.2006 and action taken pursuant thereto. 

PRAYER 
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PPF 	 1001,  

: 	
• 

It is respectfully prayed that no order made in the above matter without notice to 

the undersigned 

Name & Address of the Caveator and Counsel 

Counsel -Shri Gautam Baishya 

Caveatorl .The Comptroller & Auditor general of India 

10,13ahadur Shah Zafar Marg 

New Delhi-I 10002 

2.0/o Accountant General(Accounts & Entitlement) ,Assam, 

Maidarngaon ,Beltola,Guwhati-78 1029. 

0/0 Accountant General (Accounts & Entitlement),Meghalaya, 

Shillong-79300 1. 

0/o Accountant General ,Mizoiam. 

Accountant General ,Arunachal Pradesh. 

0/o Sr. Dy. Accountant General (Accounts & Entitlement),Mani pur, 

Imphal-795001. 

0/o Sr.Dy.Accountant General (Accounts & lntitlement), Nagaland, 

Kohima-797001 
8 .0/o Sr.Dy.Accountant General (Accounts & Entiticment),Tripura, 

P.0.Kunjaban,Agartala-799006. 


